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CEN MIN ISTRAT IVE TRIBUN

BANGALORE BENCH

Second Floor,
.Commercial Complex,
Indiranagar, e
BANGALORE~ 560 883,

. éontempt P.efi'ti°"'m"°13 of_1935 1." : Déted:28 FEB 1995

APPLICATION NO: 191 of 1994,

APPLICANTS:.. 9ri.C.M Hooger, -
v/s.

| RESPQ\;DENT’E-; Sri,N.C.Dette,Director,CGHS, New Delhi end
= enother,

T,

1, =" Sri.H‘.Baeabaraju,‘ldvocate,

) " M.5.K.S. Building, .
Sirur Park Roed, '
Seshadripurem,Bangalore-20.

2. Staw. M. $- Pedwenayaal,

: S-CM‘
‘sz G 13-

Suhject :~ .-anrwazding'fnf.‘v.pies.of":the. Order~ p'a‘ssed by the -
A Central Administrative *Tribunal Bangalars,

b ”

Please find enclgsed herewith a copy of the CRDER/ -
STAY CRDER/ INTERIM ORDER/ Passed by this Tribunal in the above-

mentioned application(s) en 15-02-1995,
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